
I. Notifications of the Ministry of Home Affairs 
II.     Annual Assessment Report (2022-23) of the Department of Official Language 
 
गृह मंतर्ालय मȂ राज्य मंतर्ी (Ǜी िनत्यानन्द राय) : महोदय, मȅ िनÇनिलिखत पतर्ȗ को सभा पटल पर 
रखता हँू :- 
 
I.  (i) A copy each (in English and Hindi) of the following Notifications of the Ministry 
of Home Affairs, under sub-section (3) of Section 156 of the Indo-Tibetan Border 
Police Force Act, 1992:- 
 

(1) G.S.R. 136(E)., dated the 26th February, 2024, publishing the Indo-Tibetan 
Border Police Force, Armourer Cadre (Group 'A' posts) Recruitment 
(Amendment) Rules, 2024. 

(2) G.S.R. 137(E)., dated 26th February, 2024, publishing the Ministry of Home 
Affairs, Indo-Tibetan Border Police Force, Deputy Commandant (Official 
Language) and Assistant Commandant (Official Language), Group 'A'  
Posts, Recruitment Rules, 2024. 

(3) G.S.R. 284(E)., dated the 20th May, 2024, publishing the Ministry of Home 
Affairs, Indo-Tibetan Border Police Force, Judge Attorney General (Deputy 
Inspector General) and Deputy Judge Attorney General (Deputy 
Commandant) Group 'A'  Posts, Recruitment Rules, 2024.  

(4) G.S.R. 288(E)., dated the 22nd May, 2024, publishing the Ministry of Home 
Affairs, Indo-Tibetan Border Police Force, General Duty Cadre (Group 'B' 
Posts) Recruitment Rules, 2024.  

(5) G.S.R. 318(E)., dated the 10th June, 2024, publishing the Indo-Tibetan 
Border Police Force, Combatant Ministerial and Combatant Stenographer 
Cadre (Group 'B' Posts) Recruitment Rules, 2024. 

(6) G.S.R. 319(E)., dated the 10th June, 2024, publishing the Ministry of Home 
Affairs, Indo-Tibetan Border Police Force, Education and Stress Counsellor 
Cadre, Inspector (Education and Stress Counsellor) and Sub-Inspector 
(Education and Stress Counsellor), Group 'B' Posts, Recruitment Rules, 
2024. 

[Placed in Library.  For (1) to (6) See No. L. T. 515/18/24] 
 
(ii)  A copy each (in English and Hindi) of the following Notifications of the Ministry of 
Home Affairs, framed under Article 309 of the Constitution:- 

2 [RAJYA SABHA]



Report and Accounts (2022- 2023 and 2023-2024) of various Institutes, Societies, 
Institution, Organizations, Associations, Council and Centres and related papers 
 
सामािजक न्याय और अिधकािरता मंतर्ालय मȂ राज्य मंतर्ी (Ǜी बी.एल. वमार्): महोदय, मȅ 
िनÇनिलिखत पतर्ȗ की एक-एक Ģित (अंगेर्ज़ी तथा िहन्दी मȂ) सभा पटल पर रखता हँू :- 

(1) G.S.R. 41., dated the 6th April, 2024, publishing the Ministry of Home Affairs, 
National Fire Service College, Nagpur, Stenographer Grade I (Group 'B' 
Post) Recruitment Rules, 2024. 

(2) G.S.R. 43., in the Weekly Gazette dated the April 7 – April 13, 2024, 
publishing the National Fire Service College, Nagpur, Multi Tasking Staff 
Recruitment Rules, 2024. 

(3) G.S.R. 44., dated the 6th April, 2024, publishing the Ministry of Home 
Affairs, National Fire Service College, Nagpur, Lower Division Clerk, (Group 
'C' post) Recruitment Rules, 2024. 

(4) G.S.R. 48., in the Weekly Gazette dated the April 21 – April 27,  2024, 
publishing the Ministry of Home Affairs, National Fire Service College, 
Nagpur, Radio Mechanic (Group 'C' Post) Recruitment Rules, 2024. 

(5) G.S.R. 86., dated the 29th June, 2024, publishing the Ministry of Home 
Affairs, National Fire Service College, Nagpur, Electrician, (Group ‘C’ Post) 
Recruitment Rules, 2024. 

(6) G.S.R. 87., dated the 29th June, 2024, publishing the Ministry of Home 
Affairs, National Fire Service College, Nagpur, Leading Fireman, (Group 'C' 
Post) Recruitment Rules, 2024. 

(7) G.S.R. 88., dated the 29th June, 2024, publishing the Ministry of Home 
Affairs, National Fire Service College, Nagpur, Lower Division Clerk, (Group 
'C' Post) Recruitment (amendment) Rules, 2024. 

[Placed in Library. For (1) to (7) See No. L. T. 514/18/24] 
 
II. A copy (in English and Hindi) of the Fifty-fourth Annual Assessment Report of the 
Department of Official Language, Ministry of Home Affairs, regarding Programme for 
accelerating the spread and development of Hindi and its progressive use for various 
official purposes of the Union and its implementation, for the year 2022-23. 

[Placed in Library. See No. L. T. 308/18/24] 
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